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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF

THE NATIONAL COMPANY LAW TRIBUNAL ON 31'08.2016

NAME OF THE COMPANY: M/s. Mr. Kanwal Nain v/s. Rithem Impex A/t. Ltd. & ors.

SECTION OF THE COMPANIES ACT: 397/398
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ORDER

The learned counsel for petitioner is present. Respondents are absent. Notice shall

be issued to the respondent through usual course Dasti in addition is permitted to be

served on them. List on 18.10.2016.
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